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IN THE CENTRAL ADHINISTR'AT I.UE TRIBUWAL

PRINCIPAL BENCH, WEU DtLHI

;0-A« N0.948-.A/86 ' Oatodl 6.10.1993

^asuant Singh Applicant

Us,

Union of India & Ors, Rsspondents,

None for the Applicant

Shri n, L, l/erma counsel for. the respondents*

CSRAn

1o Hon'ble Hr. 3,P, Sharma, fember (3)

2, Hon'fale Mr. B.K, Singh.^i'lember (a)

JUDGFlEMT (OKAL'̂

{ Deliuered by Hon'ble Hr. J.p, Sharmaj Rsmbsr (A)

The applicant has a grievance of non-allotment of the

year 1970. for the purpose of seniority in IPS cadre ashe has been

allottad the year of 1978 by the impugned order dated 29«1Q,1986

(annexura l) . The applic.ation was admitted and notice was

issued to the respondents® The respon'dents contested ths

application. The respondents have taken a please that in view

of the order of tha Hon*ble Supreme Court in the case of D»D, Suri •

Us. Union of India reported in AIR 197^ 3C page 1595 where it

has been held that the decision of Government of India assiQining

aryear: fifallotment to a particular officer under Rule 3 of Indian

Administrative Siervice (F\egulation of S;6nlority Pules)} 1954, is

'final and cannot be interfered by the Courts under Art®225 of

the Constitution of India# The respondents have also taken a
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plea that the application is barred by limitation as the applicant

was assigned 1978 as the year of allotment by the impugned order of

30,10,86 while ths application was filed in 3une 1938,

2. S;hri F'l.L, Verma appeared for the respondents. None appeared

for ths applicant. This is an old matter./:: 22ftid Soptember also

tha applicant did not appear and the matter uas adjourned far

today.

3, Another fact is that the applicant at the time of filing

this application was 53 yeaT;3 old in the month of nay and he must

haya retired on superannuation. It therefore seems that the

applicant has losi^intsrest in the case.

The application is thsrefore dismissed for non-prosecution
y

and also for default.
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